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Progress of Salem Steel plant during 
1977

604. SHRI C. N. VISVANATHAN: 
SHRI It. RAMAMURTHY: 

Will the Minister of STEEL AND 
MINES be pleased to state the pro
gress of Salem Steel Plant during 1977 
and whether any further allocation of 
money has been made for the comple
tion of the plant?

THE MINISTER OF STEEL AND 
MINES (SHRI BIJU PATNAIK): In 
March, 1977, Government gave appro
val for the first s*tage of Selem Steel 
Project involving an investment of Rs. 
126.81 crores. Necessary preparatory 
work and infra-structure facilities for 
the first stage of the project have been 
almost completed. Expenditure in
curred on the project 90 far amounts 
*0 Rs. 13.30 crores.

Offers have been received from in
ternational stainless steel makers for 
supply of production know-how.

An allocation of Rs. 13.07 crores has 
been proposed for the project during: 
the current financial year.
Restoration of "Realignment Scheme” 

in P&T
605. SHKIMATI BIBHA GHOSH 

GOSWAMI: Will the Minister of COM
MUNICATIONS be pleased to state:

(a) whether the previous Govern
ment had arbitrarily flouted the R e 
alignment Scheme*’ agreed to by the 
Government and the P&T Unions in 
1954 which brought about one Fede
ration (NFPTE) in P&T with 9 affi
liated unions, by floating a ‘ parallel 
organisation immediately following 
the 1968 strike;

(b) if so, whether the new Govern
ment are contemplating to restore the 
“Realignment Scheme” in the P&T; 
and

(c) whether Government are con
sidering restoration of recognition to 
elected office bearers of NFPTE and 
some of its affiliates which was with
drawn by the previous Government 
and granted recognition to parallel 
bodies?

THE MINISTER OF COMMUNICA
TIONS (SHRI GEORGE FERNAN
DES): (a) No. Sir; The “Realign
ment Scheme" was agreed to in 1954. 
Following the September, 1968 strike 
when the NFPTE and its affiliated 
unions were derecognised, the staff 
organised themselves into new unions. 
These liew unions affiliated themselves 
to the new Federation, FNPTO. Later 
the NFPTE was re-recognised in Nov̂ * 
1969, but since the FNPTO 
and its affiliated unions were already 
in existence they continued to be re
cognised.

(b) No such action is under consi
deration.

(c) There were disputes % in the 
NFPTE and four of its affiliated 
unions. The disputes in NFPTE and




